
Court No. - 9

Case :- PUBLIC INTEREST LITIGATION (PIL) No. - 574 of 
2020

Petitioner :- In-Re Inhuman Condition At Quarantine Centres 
And For Providing Better Treatment To Corona Positive
Respondent :- State of U.P.
Counsel for Petitioner :- Gaurav Kumar Gaur,Abhinav 
Gaur,Aditya Singh Parihar,Amitanshu Gour,Arvind Kumar 
Goswami,Bhagwan Dutt Pandey,Ishir Sripat,Jamil Ahamad 
Azmi,Jitendra Kumar,Katyayini,Pradeep Kumar Srinette,R.K. 
Shahi,Rahul Sahai,Rajeev Kumar Singh,Rishu Mishra,S.P.S. 
Chauhan,Sarveshwari Prasad,Satyaveer Singh,Shailendra 
Garg,Siddharth Shukla,Sunita Sharma,Suo Moto,Sushil Kumar 
Mishra,Swetashwa Agarwal,Uttar Kumar Goswami,Vibhu Rai
Counsel for Respondent :- C.S.C.,Arun Kumar,Ashish 
Mishra,Dhiraj Singh,Hari Nath Tripathi,Purnendu Kumar 
Singh,Satyavrat Sahai,Sunil Dutt Kautilya,Suresh Chandra 
Dwivedi,Tahir Husain,Vishakha Pande

Hon'ble Sanjay Yadav,Acting Chief Justice
Hon'ble Prakash Padia,J.

Put up tomorrow, i.e., 08.06.2021 along with connected matters.

Order Date :- 7.6.2021
saqlain 

(Prakash Padia, J.)       (Sanjay Yadav, A.C.J.) 
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